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roosal to fete '' Certificates for 
eature il s

*1X17. DR. VASANT KUMAR AN
DIT Will the Minister of IN ORMA
TION AND  BROADCASTIN be 
leased to state

(a) hether overn ent are consi
derin a roosal to issue  ( ua
lity) Certificates for feature fils
and

(b) if so, hat uidelines and di
rections have been iven for select
in fils of uality for issue of  
Certificates

THE MINISTER O IN ORMATION 
AND BROADCASTIN (SHRI L. K. 
ADVANI) (a) and (b). The Board of 
il Censors is considerin the feasi
bility of aardin a uality ratin to 
fils of erit. No final decision has 
yet been taken in the atter.

DR* VASANT KUMAR ANDIT 
Recently, there has been a lot of con
cern in the nation ith reard to the 
fils that are bein roduced, about 
hat are called for ula fils 0r box 
office fils, they et either A or V 
Certificate. The  Censor Board does 
the neative exercise of rantin 
either A* or V* Certificate. There has 
been a lot ot confusion a ut this also 
as in the  case of fil *Sholay in 
hich  case,  e do  not kno
at  hat  stae  A*  or   U
Certificate   as  iven.   No
that the overn ent is considerin a 
rooal to rant ** ratin certificates 
to fils, it is oin to be a ositive 
exercise. Therefore, 1 ould definitely 
like to kno fro the Minister, hat 
nor s they ill follo for this. The 
resent nor * dUo sex and violence 
in the fils if the the e of the fil 
reuires that. My uestion is, hether 
the $ta nor  ill be folloed by 
the overn ent or titer ill follo 
so e *,>* no a for this- Once the

overn ent ives the certificate of 
uality ratin, to  articular fil, it 
ust not only et national aards, but 
also benefit of exe tion fro enter
tain ent tax fro the State overn
ent.

MR. S EAKER It is a uestion* 
cu-su estton.

DR. VASANT KUMAR ANDIT I 
ould like to kno hether ail these 
thins ill be considered hile fixin 
u the nor s for rantin of * ratin 
certificates to fils.

SHRi U K. ADVANI As I have al
ready stated, this roosal is under 
consideration. The roosal has e a
nated tro the Board itself. The Cen
sor Board at its eetin at Madras in 
Dece ber, thouht of this exactly on 
the lines the hon. Me ber had indicat
ed vi., that the function of the Cen
sor Board should not be iust neative, 
and hether it can do anythin to 
contribute ositively to the roduction 
of better fils. Later on, thfey had a 
eetin ith e only last onth and 
they resented a s all note to e for 
consideration. That note i* at the 
o ent bein exained fro all 
oints of vie, fro the leal oint of 
vie also. Besicaliy the function of 
the Board is neative. But if a ro
osal of this kind can contribute to the 
roduction of ood healthy cine a, 
ood entertain ent, ood education, 
the overn ent ould certainly be 
illin to consider that.

DR, VANSANT KUMAR ANDIT r 
I ould like to kno hether the ov
ern ent ill assure the House that 
they ill finalise the roosal as ex
editiously as ossible so as to re ove 
the isconcetions and isivins 
hich e are havin on the resent 
olicy of the Censor Board so that the 
cine atorahic orld can really ro
duce uality fils as soon as ossible.

SHRi L. K. ADVANI We ould 
like to take a decision on this early. I 
have su ested to the Me bers of the 
Censor Board that a debate be initiat
ed on this articular oint of uality 
ratin in the industry, in the fil 
orld. So e kinds of co ents— 
ostive as ell as neative—are al
ready available.
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THE MINISTER O STEEL AND 
MINES  (SHRI BIJU ATNAIK) 
fa), to (d). A state ent is kid on 
the Table of the House.

State ent

(a)  The hoshoric Acid lant of 
Hindustan inc Liited at  Debar 
(near Udaiur) is under trial runs 
since the last eek of January, 1079.

(b> The installed caacity of the 
hoshoric Acid lant Is 2,000 tonaes 
er annu at 10 er cent 0s Durin 
the first year of its oeration, the 
lant is exected to roduce at an 
averae of about 52 tonnes er day 
and 100 tonnes er onth on an 
esti ated orkin of 00 days er 
year,

(c) 11 tonnes of sulhuric  add 
ill be reuired dally to sustain the 
current itiduction of hoshoric add* 
The resent level of sulhuric aeid 
roduction at the  Sulhuric Add 
lant at Ddbari is about 10 tonnes 
er day hich is exected to incraaae 
by about 0 MT er day ithin th* 
next * onths*

(d) The Hindustan inc Uftfed 
has entered into a Ten ear Sale*




